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Allegedly Erratie Working of Instru-
ment Landing System ag Delhi Airport
on 15th July, 1973

2884. SHR] P. M. MEHTA:
SHRI R. V. SWAMINATHAN:

Will the Minister of TOURISM
AND CIVIL AVIATION be pleased
to state:

(a) whether on 15th July, 1973
the Commander of a Sydney-bound
Quantas Boeing averted what could
have been a major air disaster when
he made g last minute visual landing
at Delhi Airport after the Air Traffic
Control had cleared the aircraft to
land with the aid of instrument land-
ing system which wag not working;
and \

(b) it s, the facts of the ineident
and reaction of Government thereto?
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THE MNISTER OF TOURISM
AND CIVIL AVIATION (DR. KARAN
SINGH): (a) and (b). No, Sir. The
commander of the Qantas aircratt re-
ported after landing that the glhde
path was erratic; but a spokesman of
the airline clarified that the aircraft
wds never in danger. }

The last phase of a landing even
under instrument conditfons is invar-
ably wisual.

Seizure of Smuggleg goods by Customs
Authorities at Bulsar in the last week
of April, 1978

2885 SHRI P. M. MEHTA: Will
the Minister of FANANCE be pleased
to state:

(a) whether the Customs Authori-
ties posted at Bulsar have seized
smuggled goods worth about Rs.
crores and impounded two Arab motor
launches and a country craft .n a
Joint operation conducted with the
help of officials ot Bombay Collecto-
rate during the last week of April,
1973, and

(b) if s0, the bnef facts of the
raid and the action taken against
those held responsible?

THE MIN.STER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI K, R. GANESH): (a) and (b)
Office1s of the Bombay Customs Pre-
ventive Collectorate and the staff cof
Bulsar Customg organised two joint
patrol operations in the sea near Bom-
bay coast on the nights of 26th Apnl,
1973 and 3rd May, 1973 In these
operations, two Arab mechansed
vessels were mntercepted and seiged
alongwith contraband goods of foreign
origin found in them. The value of
the goods and the vessels seizéd 1s
about Rs 41 lakhs. In addition, the
officers of the Bulsar Customy inde-
pendently seized one. country eraft
on the night of Ist May, 1973 and re-
covered from it contraband goods
worth apout Rs. 9 lakhs, In all, 25
persons were arréstéd in thesé cases
and théir prosecution is IR progress.





